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15.30 hys.

COMMTIITEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

FmsT REPORT
BHRI K. LAKKAPPA (Tumkur) : Sir, I beg
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to move .—

“That this House do agree with the
First Report of the Committee on Private
Members® Bills and Resolutions presented
to the House on the 2nd June, 1971.”

MR. DEPUTY-SPEAKER : The question

18 1—

“That this House do agree with the
Tirst Report of the Committee on Private
Members’ Bills and Resolutions presented
to the House on the 2nd June, 1971.”

The motion was adopted
15 30} hre
RESOLUTION RE. FEDERAL DEBT
COMMISSION—Contd.

MR. DEPUTY.SPLAKER : The House
will now take up further discussion of the
Resolution moved by Shri Maran on the 2nd
April, 1971, Two hours were allotted for it
One minute has already been taken and | hour
and 59 minutes still remam. I will request
Shri Maran to be as brief as possible and not
take more than half an hour.

SHRI SEZHIYAN (Kumbakonam): It is
an important subject.

SHRI MURASOLI MARAN (Madras
South) * Mr Deputy-Speaker, Sir, my Resolu-
tion concerns with the financial sickness of all
the Indian States and calls for a reappraisal of
the present system of devolution of Central
taxes, loans, grants and Plan assstance, and
areview of the huge indebtedness of States.
This 1s a problem which is being faced by
almost all the States of India, irrespective of
whether they speak Hindi or other languages
or whether they are run by Congress (R), the
Communist Party or the DMK.

We all know that there is a permanent
disequilibrium or imbalance between the funce
tions of States, on the one hand, and the
resources on the other.

15.32 hrs,
[Surmats SupitA KAvL in the Chair.]

It is also common knowledge that elastic and
productive sources of revenue under the schems



